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Exclusive: Citing COVID Burden, NCERT Drops Mentions of Caste

Discrimination From Sociology Textbook
https://thewire.in/education/ncert-deletes-mentions-of-caste-discrimination-anti-caste-
movement-from-class-12-sociology-book

These deletions from the Class Xll textbook are among the series of other prominent
removals and revisions — including the 2002 Gujarat riots, Emergency, Jawaharlal
Nehru’s vision of building dams, sedition law, and Naxalism — in NCERT textbooks.
Mumbai: To “rationalise the content” of the National Council of Educational Research
and Training (NCERT) and “lessen” the content load on students post COVID-19
pandemic, the NCERT’s expert panel has dropped several radical mentions of caste,
anti-caste movement and literature from the textbooks. These deletions are among the
series of other prominent removals and revisions — including the 2002 Gujarat riots,
Emergency, Jawaharlal Nehru's vision of building dams, sedition law, and Naxalism — in
NCERT textbooks.

The Sociology textbook of Class 12 remains one of the most altered among all. The
earlier textbooks — which had several chapters on the caste system, its impact in the
past and contemporary India — have seen some of the most crucial historical aspects of
the anti-caste movement being removed. For instance, ‘The Cultural Change’ chapter in
the Sociology textbook of Class 12 has dropped the mention of 13-year-old Muktabai
and her radical poem rejecting the Hindu religion.

Muktabai or Mukta Salve belonged to the Dalit Mang community. She was one of the
first few students of Jyotiba Phule and Savitribai Phule. Barely in her teen, Salve wrote:
Let that religion

Where only one person is privileged

And the rest are deprived

Perish from this earth

And let it never enter our minds

To be proud of such a religion...

Salve’'s poem is mentioned in the textbook as an example of “yet another view
increasingly voiced by Dalits was a complete rejection of the Hindu fold”.

The deletion was carried out following the directions given in December last year by the
then NCERT director Sridhar Srivastava, who felt, “In view of the COVID-19 pandemic,
it is imperative to reduce the content load on students.”

In another chapter titled, “Caste Based Movements”, mention of both Phule and B.R.
Ambedkar — the two pioneers of the anti-caste movement — has been dropped. The
three fat paragraphs are in the original chapter mentioned under the “exercise box” for
students, talk of the anti-Brahmin movement of Maharashtra and Tamil Nadu.

The chapter begins with one of the Marathi songs from the 1970s that sociologist and
anti-caste crusader Gail Omvedt had translated for one of her essays Ambedkar and
After: The Dalit Movement in India.

The song reads:

The sun of self-respect has burst into flame

Let it burn up these castes!

Smash, break, destroy

These walls of hatred.

Crush to smithereens this eons-old school of blindness,
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Rise, O people!

The chapter earlier encouraged students to engage with anti-caste writings by
discussing poetries and songs of “Dalit writers”. These activities have also been
dropped from the textbook now.

With the recent deletions, the panel also attempts to downplay the existence of caste
and its impact on contemporary society. Some of the most relevant discussions around
‘caste panchayats’ have been dropped in their entirety.

Under the sub-chapter ‘Democratisation and Inequality’, the existence of caste
panchayats was discussed in detail in the earlier textbook. Citing one of the newspaper
articles of 2004, the chapter recalls an incident of Rathi Khap panchayat in Asanda
Village of Jhajjar district where a woman named Sonia was ordered to dissolve her
marriage, abort her unborn child and accept her husband as a brother if she wished to
live in the village. She was punished for marrying within the same gotra (lineage).
Similar caste panchayats among the Muslims were also discussed in the chapter. The
part has been entirely dropped.

Interestingly, it is not just the mention of caste atrocities and cases of discrimination that
is being dropped from the text. A section in the textbook dispassionately engages with
the upper caste anxieties around caste. “The increasing visibility of both Dalits and other
backward classes have led to a feeling among sections of the upper caste that they are
being given short shrift,” the section begins. “As sociologists, we need to recognise that
such a ‘feeling’ does exist, and then we need to scrutinise to what extent such an
impression is grounded on empirical facts. We also need to ask why earlier generations
from the so-called ‘upper castes’ did not think of ‘caste’ as a living reality of modern
India?” the chapter further explains.

The only mention of the Pardi community, one of the most marginalised denotified
tribes, has also been removed from the Sociology textbook of Class 12. Under the
chapter ‘Social Movement’, while discussing the features of social movement, the
speech of rights activist Ankush Kale is mentioned.

Kale, born into a Pardi household, says, “The Pardis are very skillful hunters. Yet
society recognises us only as criminals....Our community has to undergo police torture
under the charge of theft. Whenever there is a theft in the village, it is we who get
arrested. The police exploit our womenfolk and we have to witness their humiliation.
Society tries to keep us at a distance because we are called thieves. But have people
ever tried to give us a thought? Why do our people steal? It is this society that is
responsible for turning us into thieves. They never employ us because we are Pardis.”
The poignant observations made in Kale’s speech are reflective of the condition in
which the community continues to live. However, the revised textbook has deleted the
only mention of the denotified community from the syllabus.

Mention of bonded labour work and the implications of caste practice in Gujarat have
conspicuously been dropped from the textbook.

Several parts from the chapters discussing the Indian democracy, the preamble, and
the constituent assembly debates have also been either deleted or condensed. An
entire part discussing the struggles to get the OBC reservation has been dropped. The
deletions have been made on the ground that similar topics have been covered in
Political Science textbooks of other classes.
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After Srivastava set up a panel for the entire exercise of “rationalisation”, the new
NCERT director Dinesh Prasad Saklani took charge in February this year. In his
response to The Indian Express, Saklani said, “The entire (textbook rationalisation)
exercise was completed before | took charge. So, | cannot comment on the nitty-gritty of
it.”

Further deletions

Sedition: Under chapter ‘Understanding Laws’ in the Political Science textbook of Class
8, sedition law is cited as an example to discuss the arbitrariness of colonial laws. The
section has been dropped. Besides the description, a separate exercise section,
encouraging students to engage with the chapter has also been snipped. “State one
reason why you think the Sedition Act of 1870 was arbitrary? In what ways does the
Sedition Act of 1870 contradict the rule of law?” the deleted part asked.

Naxal movement: Class 10 and 12 textbooks that had mentions of the Naxal movement
have now been almost entirely dropped. Under chapter ‘Crisis of Democratic Order’ in
the Political Science textbook of Class 12, the 1967 peasant uprising was discussed
extensively. This, along with the mention of communist leader Charu Majumdar, has
been dropped from the textbook now.

Guijarat riots: Among other changes, the panel has also dropped every mention of the
2002 Guijarat riots from the Political Science textbook of Class 12. In the chapter titled
‘Politics in India Since Independence’, the riots were described in great detail. Along
with the chronology of the incident, the chapter also cited the criticism by the National
Human Rights Commission of the handling of the riots.

The chapter originally mentioned: “Instances, like in Gujarat, alert us to the dangers
involved in using religious sentiments for political purposes. This poses a threat to
democratic politics.” This part, however, now has been deleted. Similar changes have
also been made to the Sociology textbook of Class 12 which mentions the 2002 riots.
Emergency: Not just Gujarat riots, chapters discussing the imposition of Emergency
under Indira Gandhi's government have also been dramatically shortened. The deleted
part discussed the handling of media, arrests of political activists, and the forced
sterilisation of men under the regime. All of which have been dropped now.
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Prosperity or Decay? Political Stability in West Bengal
https://www.epw.in/journal/2022/25/special-articles/political-stability-west-bengal.html
The conventional belief indicates that the gradual success of an incumbent party lies in
the economic progression of the state and the well-being of the majority of voters.
However, the recent growth of the incumbent party in West Bengal does not support the
belief entirely. A marginal improvement of agriculture and rural people, relying on the
delivery of welfare schemes at the cost of overall growth (including industrial and
service sectors), reveals a redistribute strategy employed by the state in the federal
setting. This compels the dependency of low-income people on minuscule resources in
the absence of modern sector growth along with building an organisation of cadres,
mushroomed under the shadow of welfare schemes, to deliver those services among
the networks against the agency fees and commission, worked effectively to engineer
the popularity and helped to extinguish the unrest among the non-beneficiaries. This
paper unfolds evidence in support of such a strategy that helped maintain incumbency.
In the 2021 state assembly elections held in West Bengal, the incumbent political party,
the Trinamool Congress (TMC), came into power with an absolute majority for the third
consecutive ocassion. Out of the 294 seats in the state assembly, TMC won 213 seats
with a commendable rise in the vote share at an all-time high of 47.9%. This is not the
first time that the TMC’s vote share has increased. Since the party came to power in
2011, its vote share has increased in all the elections (state assembly elections and
general elections), except in the 2019 general elections, when the party’s vote share
declined marginally (Figure 1, p 122). Some of the scholars (Ghatak 2021) believed that
the rise of rural consumption, a measure of welfare improvement of the poor, helped to
gain votes for the ruling party. But, this happened despite an extremely poor political
image created by the incumbent party due to the alleged involvement of TMC leaders in
several corruption cases (for example, Saradha chit fund scam and Narada bribery
case).

For example, the Narada bribery case came out just before the 2016 assembly
elections. It is currently being investigated by the Central Bureau of Investigation (CBI)
in the direction of the Kolkata High Court. Many leaders of the incumbent party have
been seen taking bribes on camera in exchange for providing benefits to
businesspersons. Ghatak’'s argument relies on the median voter theory. According to
the theory, such gradual progress of political strength of the incumbent party seems to
indicate that the economic conditions of the state and the well-being of the majority of
voters must have been continuously rising. But, if the state economy does not reveal the
signs of such economic progress for the entire decade, this conjecture can be
contested. What then are the reasons behind the progress of the vote share? Against
this stunning political performance, one is curious to investigate the reasons behind
such a political upsurge.

On the contrary, it has been reported earlier that the presence of political violence in
West Bengal is the highest among all the Indian states (Phadnis 2020), and it only
escalates every election.1 A report of the Ministry of Home Affairs submitted to the
Election Commission of India suggests that as many as 693 cases of political violence
occurred during the 2019 general elections. It also highlighted the continuation and
escalation of violence even after the election. Between 1 June 2019 and 31 December
2019, as many as 852 cases of political violence were reported with 61 casualties
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(Singh 2021). Similar incidents of post-poll violence have also been reported after the
2021 assembly elections. Considering the seriousness of the incidents, the Kolkata
High Court (vide order dated 18 June 2021) has requested the National Human Rights
Commission to constitute a committee to examine all the cases of post-poll violence and
submit a report to the court (New Indian Express 2021). While the exact number of
incidents of political violence in the state during the entire TMC regime has not been
properly documented, the anecdote evidences and reports seem to indicate that it has
increased and reached astonishingly high levels with the rising trend of lumpenisation of
public life in the state (Mukherjee 2021). These facts highlight two critical puzzles: (i)
how does the TMC regime persist when the aggregate economy is not performing well?
and (ii) if citizens of the state are satisfied with the performance of the government, as
reflected by the high vote share of the incumbent TMC, then why are we seeing so
many incidents of political violence during each and every election? This paper finds out
the plausible reasons behind the puzzles of regime persistence and political violence
under the TMC rule.

In the context of a long-persisting Left Front rule in West Bengal, Sarkar (2006)
describes how informalisation of the economy and a strong political organisation helped
the incumbent Left Front to stay in power for 34 years even when the economy was
dwindling and the impact of the initial land distribution had faded away. In the case of
the TMC regime, the tightness of political organisation in the form of ideology and
structure is nowhere close to the left. The question that then arises is how does TMC
win elections after elections without having a strong base of political organisation? We
argue that, in the absence of a strong political organisation and a high degree of
informalisation of the economy, TMC has created a source of new incentive structure for
rent-sharing by improvising two existing instruments of rent-seeking (namely, syndicate
and cut money) to attach workers with the party.2 This incentive structure helps them to
form a centralised political organisation by successfully replacing the multilayer
hierarchical political organisation of the Left Front.

In the following sections, we first demonstrate a few performance indicators of the
economy under the TMC rule. Then, we discuss how the instruments of rent-seeking
activities have flourished and how they have created a new incentive structure to pursue
such activities during the last 10 years. Finally, we present a political economy
framework of extraction and sharing of rent in West Bengal under the TMC rule to
answer the puzzles described above.

Did the State Economy Prosper?

The existing information reveals a mixed story. As far as the low-income people are
concerned, there is a sign of prosperity under the rule of the current TMC government. It
is argued that between 2011 and 2021, the growth rates of agriculture and rural per
capita consumption expenditure in West Bengal have increased more than the national
averages. Since more than 70% of the population lives in rural areas, the income of a
large section of the population has increased (Ghatak 2021). Moreover, the welfare
schemes like SaboojSathi and KrishakBandhu, introduced by the state government to
cater to the needs of the rural and semi-urban people have been quite popular (Nath
2017; Bhattacharya 2021; Ghatak 2021). A group of scholars have also praised that
there is no evidence of discrimination along the party line in the delivery of these
schemes (Nath 2017; Bhattacharya 2021). The evidence further suggests that the level
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of informalisation of labour has slightly declined under TMC (Figure 2).3 All these
convey sufficient reasons to believe a fair amount of popularity of the ruling party among
the low-income people. However, it does not ascertain the prosperity of the entire
economy. If the amount of spending on social welfare schemes by the West Bengal
government is compared to the all-India average, it does not reveal an encouraging
picture.

To evaluate the economic performance of West Bengal under the TMC rule, we have
taken two different criteria: (i) performance of the economy during this period compared
to their history and (ii) performance of the economy compared to the entire country. The
average annual growth rate of per capita gross state domestic product (PCGSDP) of
West Bengal and the average annual growth rate of per capita gross domestic product
(PCGDP) of India for three consecutive periods of 1991-2000, 2001-10, and 2011-19
have been presented in Table 1. The trends reveal at least three crucial observations
about the performance of the economy. First, while the per capita income of West
Bengal was growing faster than the national economy during the last two decades of the
Left Front rule, the growth rate has declined below the national average during the TMC
regime. Second, not only has the economy of West Bengal grown slower than the rest
of the Indian economy during 2011-19 (before the pandemic), but the per capita income
growth rate of the state remained lower than the rate at which it was growing during the
last two decades (1991-2010) of the Left Front regime. Finally, while India’s per capita
income growth rate has declined during 2011-19, it is much sharper in the case of West
Bengal. While the world economy was passing through a recessionary phase after the
financial crisis of 2008, the depth of depression in West Bengal was much deeper than
the national economy.

To identify the sources of this decline in terms of production sectors, the average annual
growth rates of the three broad sectors, namely agriculture, industry, and service, have
been presented in Table 2. Although the agricultural sector has performed much better
in West Bengal, growing at a rate of 3.3%—relative to 1.6% growth for the national
economy, the two largest sectors (industry and service) have registered a slowdown.
The growth rate of the industrial sector in the entire country improved from 7.4% to
8.6% between 2000-10 and 2012-20. However, the growth rate of the industrial sector
in West Bengal has declined from 7.1% to 6.6%. Moreover, the decline in the growth
rate of the service sector is much deeper in West Bengal as compared to the national
trend. The growth rate of the service sector for West Bengal has declined by a massive
3.5% in comparison to only a 0.6% decline for the country between 2000-10 and 2012-
20. So, the industrial and service sectors, serving as the engines of growth of the
modern economy, faced severe crises during this period. Therefore, one can argue that
there must be factors other than the global recession contri-buting to the slowdown of
the state economy.

Nevertheless, there are some areas where the state has performed better. The growth
rate of per capita consumption expenditure in urban West Bengal is less than the
corresponding national growth rate. However, in the rural areas, it has registered a
staggering 5% increase. This is much higher than the 3% increase documented for the
entire country. Due to this rapid improvement in the rural per capita consumption
expenditure driven by the agricultural growth and expenditures on the social welfare
schemes, the level of poverty in the state has declined sharply, making it the highest
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decline among any Indian state between 2011-12 and 2017-18 (Bhattacharya and
Devulapalli 2019).4 Though the higher growth rate of agriculture and the expenditures
on the social welfare schemes is one of the most probable reasons for the increase in
rural per capita consumption expenditure (Ghatak 2021), it is unclear how a minuscule
amount spent on rural welfare schemes can significantly increase the rural per capita
consumption expenditure (Figures 4a and 4b). Hence, there may be other factors at
work that may not be related to the expenditure rise on social welfare schemes. For
example, the remittance by the huge number of migrant workers going to other states
for work in recent years is one of the factors contributing to the increase.5 Such
evidence confirms that the strategy of state development was designed to benefit the
rural or agriculture sector at the cost of urban and industry/service sector development.
Similar improvement has been observed in the labour market also. Although the
unemployment rate has increased under the TMC rule (between 2011-12 and 2017-
18), it remained lower than the entire country (Figure 2). According to the latest
available data, in 2018-19, the unemployment rate in the urban and rural areas was
4.9% and 3.5%, respectively. Similar figures for the entire nation were 7.7% and 5%,
respectively. Moreover, the share of formal sector workers has increased from 18% in
2011-12 to 22% in 2017-18 (Figure 3, p 123). Nevertheless, the share of the informal
sector workers is still quite high.

This suggests that the aggregate economy did not perform well under the TMC regime.
However, a significant improvement has been observed in some areas like the rural per
capita consumption expenditure, poverty rate, and formal sector employment. It
indicates that the economic conditions of the low-income people have improved through
redistributive strategies deployed by the state, although at the cost of economic growth
of the urban and industrial/service sectors. This is not a bad strategy of a benevolent
state who wants to ensure incumbency. In a federal setting, if a state bargains a greater
share of tax revenue collected from the entire country, the burden of redistribute
strategy can be reduced in the specific state, thereby ensuring greater popularity. While
the redistributive strategies may be sufficient explanations for the persistence of the
political incumbency, the success of these policies is heavily dependent on the effective
delivery of welfare schemes and the formation of cadre organisation under the shadow
of such schemes to deal with the grievances arising out of the minuscule amount of
state resource allocation.

Formation of Political Society

An incumbent political party cannot be criticised if it wishes to ensure its re-election by
favouring low-income and rural people who constitute a large part of the legitimate
voters in the state. The current state government’'s welfare schemes for the rural and
marginalised people (for example, KrishakBandhu, West Bengal Accelerated
Development of Minor Irrigation Projects, Geetanjali, Amar Thikana, Matir Srishti, and
PathashreeAbhijan) to subsidise the loss from agricultural uncertainty and marketing the
crops to a greater extent has marginally improved the economic condition in the rural
areas. However, whether these expenditures are sufficient to ensure incumbency is not
clear. Two questions become important to clarify the matter: (i) is the amount of
spending sufficient to make a significant difference in people’s lives? and (ii) how are
they financed?
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Although it is difficult to find an exact figure for the benefits received from the social
welfare programmes from the available data, if one looks at the real per capita social
sector spending, a large share of which is devoted to the delivery of social welfare
schemes, it has registered a rising trend during the current regime in West Bengal.
Despite the rising trend, the average per capita social sector spending disbursed by the
state government (measured in 2011-12 base price) remained lower than the national
average (Figure 4a). Moreover, the real per capita social sector spending relative to the
all-India average has declined in recent years (Figure 4b). Thus, the welfare
programmes targeted at the rural people may have benefited them marginally; the
argument that this is the reason for the rising popularity of the incumbent party falls
short of being convincing. In fact, the state has failed to mobilise resources because of
the declining contribution of the industrial and other sectors that pay a large share of tax
revenue. As a result, the state bargained for a greater share from the centre. Moreover,
while the centre and the state governments have competing interests to derive the
credits from the delivery of welfare schemes. It is immensely difficult to separate the
actual impact of the state’s contribution.

Despite the success of state service delivery of the welfare schemes for the rural
people, it is still a mystery how a minuscule amount spent on these programmes can
result in the huge progress of popularity for the incumbent? In the past, there have been
many examples of the political failure of states that had successfully delivered welfare
programmes. Therefore, we need to focus on the shaping and mobilising of political
society towards incumbency under political regimes to understand the continuing
popularity of the incumbent party in West Bengal. Though the size of the informal sector
declined, it still remains one of the largest in the country. A large informal sector has
contributed to the formation of what Chaterjee (2004) calls a “political society.” The most
important feature of a political society is people’s dependence on the incumbent political
party in everyday life. This definitely arises with the heavy reliance on the development
strategy based on the welfare schemes and subsidies.

Sarkar (2006) provides a detailed description of people of urban and semi-urban areas
in the political society of West Bengal. He divides them into two groups based on their
access to the formal legal system under the regime of the Left Front government. First
category consists of a group of people who live beyond the formal legal framework and
are living or earning a livelihood in the illegally occupied city space. For example, the
people engaged as daily wage earners, street vendors, small manufacturing units, small
shopkeepers, rickshaw pullers, etc, would be the obvious candidates. There are two
common features among them: (i) almost all of them are economically vulnerable; and
(i) they do not have a clearly defined property right. The economic vulnerability and
missing property rights make them depend on the incumbent political party for their
everyday livelihood and informal settlement of disputes.6 The second group of people in
the urban areas living and earning a livelihood within the formal legal framework are not
so economically vulnerable. However, individually they cannot protect themselves from
the local musclemen, extortionists, goons, etc. This vulnerability is enhanced in the
presence of a costly legal system.7 This group depends on the ruling political party for
protection. Petty shopkeepers, small- to medium-sized entrepreneurs, traders, etc, fall
in this category. In exchange for the benefits received from the political party, people
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remain loyal to them by casting vote in their favour during elections. This right to vote
makes them attractive to the political parties.

The above description of the formation of a political society based on the informalisation
of the economy is primarily focused on the urban and semi-urban areas. Our
understanding of political society will remain incomplete unless we describe why people
in rural areas depend on political parties since more than 70% of the population live in
rural areas. The rural population in West Bengal are mostly small and marginal farmers
(almost 96% of the total farmers in the state [GoWB 2017]) who survive with very low
and uncertain incomes. Their vulnerability comes from low farm income (one of the
lowest in the country according to NSSO [70th Round]), declining or low farm profit, the
unpredictability of weather, etc. Assistance in subsidised seeds, fertilisers, farm
insurance, etc, is provided by the government and implemented through the
panchayats. Thus, people in the rural areas depend on the ruling political party and the
local political leaders running the panchayats. This is particularly the case when the
drivers of growth do not offer much income opportunities.

Mobilisation in Political Society: Syndicates and Cut Money

A minuscule amount for welfare programmes cannot satisfy the majority of voters from
rural and semi-urban areas or from the informal sectors, which host more than 70% of
citizens from the state. The incumbent political party banks on this segment of voters.
Thus, the failure to include all the voters under the welfare programme may generate
anti-incumbency. For example, an aspirant denied service by the state may feel
deprived and go against the incumbent party or may even raise voice against the
deprivation. The party can try to resolve this crisis in two ways: (i) the party can involve
political cadres to ensure effective delivery of the welfare schemes to the voters at the
political level; or (ii) the party can hire an external consultant to manage the crisis. In the
first case, incentives can be given to the political cadres. However, what can be these
incentives? No doubt, they find a scope to earn agency fees (or rents/commission) for
the delivery of state services. Such a system invites agency and moral hazard problems
that essentially generate chaos in the organisation. Therefore, the party had to hire an
outside consultant to overcome the crisis in the absence of any strong political ideology.
In both cases, the party needs to generate rent from the voters to pay the agency fee.
Therefore, an incumbent party needs an efficient system that generates rent and/or
agency fees from the beneficiaries of the welfare schemes.

Let us now see how this kind of rent-seeking activity has flourished under the TMC rule
in both rural and urban areas. The two instruments that have been used to extract rent
are popularly known as “syndicate” and “cut money.” While syndicates operate mainly in
the urban and semi-urban areas, cut money functions in the rural areas. The available
evidence suggests that this rent is shared between the local and central leaders of the
incumbent political party.

Syndicate is a term popularly used for organised corruption and extortion rackets mainly
operating in the manufacturing and construction sectors of West Bengal (Chaudhary
2018). It is a small group of unemployed youth connected to the ruling political party
who control a geographical area and charge a substantial share of any significant
transaction, including the construction of buildings, raw materials, and land transfers.
During the Left Front government in the early 2000, syndicates had been formed
primarily to provide employment to the unemployed youths of the families displaced and
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affected by the land acquisition for the infrastructure project in the Rajarhat—Newtown
area near Kolkata. Initially, cooperatives were formed and registered under local bodies
to supply construction material to the infrastructure project. However, after the 2008
panchayat elections, when TMC got hold of the Rajarhat—Newtown area after winning
the local body election, syndicates metamorphosed into corruption and extortion
rackets. In 2011, when TMC came to power, the party controlled as many as 175
syndicates in the Rajarhat—Newtown area (Das 2021). Thereafter, syndicates have
spread to the entire state and entered into activities involving land dealings, labour
hiring, finding rented accommodations, and even college admissions. The evidence
suggests that the extorted money by the syndicates is shared between the syndicate
members and the political leaders controlling the syndicates (Chaudhary 2018).

One crucial question needs to be addressed here. Why are syndicates found to be
associated with political parties? The answer to this is that since the members of the
syndicates are involved in extortion and other unlawful activities, they need protection
from the law and order and police. It is the incumbent political party that can provide
that. On the contrary, the political parties also require them. The requirement comes at
least for two reasons. To receive a share of the extorted money of the syndicates is
definitely a strong incentive (Ghosh 2015). However, more importantly, the political
parties use the muscle power of the syndicate members to intimidate and oppress
voters of the opposition parties, especially during elections (Hindustan Times 2016).

In West Bengal, the instrument to extract rent from the rural economy is popularly
known as cut money. This is the term used in the state to represent the unofficial
commissions charged from the beneficiaries of government schemes by local TMC
leaders (Financial Express 2019). For example, people need to pay "10,000-"15,000 to
entitle themselves for Indira Awaas Yojana (Nath 2017). Similar evidence of cut money
extraction by local TMC leaders is in abundance in popular media. A Google news
search of the term “cut money in Bengal” provides around 1,57,000 news items. The cut
money collected by local leaders is shared among the leaders from the grassroot levels
to the topmost political hierarchy of TMC (Times of India 2019). In 2019, after the party
workers were dictated to return cut money, one of the members of Parliament affiliated
to TMC responded by saying, “a person who has taken cut money directly is only the
frontman. There are others who are behind him. They have also taken their shares, so
money has to be returned according to this chain” (Times of India 2019). While the
direction provides evidence of extraction of rent by the local TMC leaders, the statement
of the member of Parliament clearly suggests that this rent is shared by a large number
of people in the political chain of the party.

There are two important reasons why people pay cut money to the incumbent party
leaders: (i) information asymmetry and (ii) take or leave it offers. Poor people in the rural
areas do not have all the information on the government schemes available to them
(maybe due to poor education). While local political leaders associated with the
panchayats have this information, the information asymmetry makes it difficult for
people to verify whether they have to pay money to receive the benefit of a government
scheme. For example, a vilage woman in Hooghly district paid '550 to a local TMC
leader to get a cooking gas connection under the Pradhan Mantri Ujjwala Yojana, a
central government scheme for providing free cooking gas connection to poor village
women, thinking it is the installation charge (Financial Express 2019). Similarly, a poor
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person in the rural areas often faces the “take it or leave it” offers by the TMC leaders.
Those who do not agree to pay may not be considered for the entitlement.

Unfolding the Puzzles

Based on the above discussion, we present a political economy framework of rent
extraction and sharing among the political agents in West Bengal. There are two
political agents in this framework: central and local political elites along with their
associates. The central political elites include members of legislative assembly,
members of Parliament, and the state-level leaders of TMC. The local political elites and
their associates include syndicate members in the urban and semi-urban areas and
local leaders of TMC running the panchayats in the rural areas. While the central
political elites are the same in both rural and urban areas, the local political elites and
their associates are different. In the rural areas, the instrument used to extract rent is
cut money, while in the urban and semi-urban areas the instrument is the syndicate.

In the rural economy, rent is generated from the money rural people receive through
government schemes (both central and state government schemes) and extracted by
the local political elites and their associates controlling the panchayats. This rent is
shared between political agents, central political elites, and local political elites and their
associates in rural areas (Times of India 2019). Similarly, in the urban and semi-urban
economy, rent is generated and extracted from people involved in different economic
activities like real estate business, manufacturing, and land dealings, by the syndicate
members. This rent is also shared between political agents, central political elites, and
local political elites and their associates in urban areas (Chaudhary 2018).

In the absence of any ideological bonding, the rent-sharing strategy between the
political agents helps political parties to attach agents strongly. During the Left Front
rule, this role was played by their strong political organisation driven by an ideology.
However, in the absence of a strong political ideology, TMC needed to involve political
agents and hire a consultant to mitigate the conflicts within the organisation and
people’s unrest, which they successfully did by creating the monetary incentive
structure discussed above and hiring a consultant (Kundu 2021).

Now, let us discuss how this model provides an answer to the question of regime
persistence, political violence, and economic stagnation during the TMC regime in West
Bengal. In majority cases, the local political elites and their associates in TMC are
mostly the whole-time party workers or syndicate members (in urban and semi-urban
areas). Thus, their livelihood is entirely dependent on this rent.8 Since the rent
generation is linked with the persistence of the political regime that allows them to
extract rent, their livelihood is dependent on the persistence of the regime itself. Thus,
during elections, in order to protect their livelihood, they do not hesitate to apply violent
methods to intimidate and oppress opposition political party voters or anyone who they
consider a threat to the survival of the political regime. This explains why there are so
many incidents of intimidation and oppression of the voters during each and every
election and why we observe regime persistence of TMC (or increasing vote share)
during the last three state assembly elections despite a poor economic performance by
the government.

Let us look at the decline in economic growth? The framework predicts that the impacts
of rent extraction in the rural and the urban economies are going to be different. In the
urban and semi-urban areas, where syndicates extract rent, there will be a decline in
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economic activity. Extortion of businesspersons and investors discourages investment
in the non-farm sector of the economy. However, rent extraction in the rural areas will
be different. In these areas, rent is generated from the government schemes. The
amount of rent generated depends on how many government schemes are being
implemented and how much funds are being spent. In order to increase the amount of
money political agents receive through rent-seeking, they have to spend more money
through government schemes.

Hence, there is a clear incentive for both the local and central political agents to
implement more government schemes and spend more money in the rural areas. This
is going to increase the speed of public service delivery and increase economic activity
in the rural areas (Nath 2017). Table 2 shows that during the TMC regime, the
aggregate economic growth in West Bengal has declined more than the decline of the
national gross domestic product (GDP) growth; the agriculture sector in the state
performed much better than the performance of the agriculture sector in the entire
nation (Ghatak 2021). Moreover, the non-farm sector has registered a massive decline
under TMC. Since more than 80% of the GSDP in West Bengal comes from the non-
farm sectors, the spectacular performance of agriculture is overshadowed by the
massive decline in the non-farm sectors of the economy. This is the reason for the
decline in the overall economic growth during the TMC regime.

In Conclusion

It is conventionally believed that if the political parties in a democratic setting are
engaged in a competition to serve the majority of the population, it may ensure the
economy’s prosperity. This seems to suggest a positive correlation between political
competition and economic growth. Thus, the political stability of a state is the outcome
of economic prosperity brought about by the party. This may not always be true. The
recent election outcome in West Bengal seems to be one such example. While
economic agents can have mutually conflicting interests in an unequal society, the
incumbent party prefers to better serve the people at the bottom of the income
distribution. To gain popularity among the people of the lower income distribution, it
demands resources to be mobilised to subsidise them. This can be achieved in two
alternative ways. First, the people on the top of the income distribution need to be
taxed. This would essentially discourage some of their economic activities. But lower
taxation reduces the amount to be distributed among the low-income people. The
available resources collected from taxation to be distributed among the poor tend to be
lower, making the incumbent unpopular among the poor who are the majority of voters
in a typical developing society.

Second, a trade-off in which a state can bargain for a significant share of grants from
the union government in a federal setting can be avoided. However, in both the cases,
the resource mobilisation from government schemes and their distribution must
mushroom rent-seeking activities and fuel leakages in the economy. Interestingly, such
leakages essentially feed and encourage a group of individuals or cadres who worked
for the incumbent political interests and popularity. Since the resources are not directly
collected by the state in the second case, the direct conflict between the poor and the
rich is bypassed to some extent. However, they can definitely raise dissatisfaction due
to insufficient benefit, favouritism, deprivation, poor governance, and a lack of
transparency. If anyone tries to revolt for these reasons, this group of individuals
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nurturing the leakage funds helps the incumbent politicians by spreading fear among
the people. So, the dependence on welfare grants (more so from the centre) serves to
gain popularity to survive a group of cadres, helping to ease out the unrest among the
deprived individuals. Such a model offers a negative correlation between growth and
political competition. The persistence of the incumbent political party in power in West
Bengal seems to suggest that the state has taken the second route. Though
mobilisation of social welfare schemes for the poor and rural individuals has marginally
improved their economic condition, the benefits are so small that they do not attract the
majority in favour of incumbency unless the cadre networks work. The cadre who grew
up under the shadow of welfare schemes favoured the incumbent party for their self-
interests. The severe exposition of violence around the elections confirms their
presence, functions, and effectiveness.

Notes

1 According to Daxecker (2020), political violence during elections is a strategy to
manipulate election outcomes. In most of the cases, the intention is to influence the
electoral competition by trimming down voter turnout of the opponents (Bratton 2008;
Collier and Vicente 2012). Electoral violence is levied by political actors to purposefully
influence the process and outcome of elections, and it involves coercive acts against
humans, property, and infrastructure (Bekoe 2012; Harish and Toha 2019; Héglund
2009).

2 Both these instruments were present during the Left Front regime; these were in fact
developed by the leftists only. However, they were less known, most probably due to
strong political organisation the rent-seeking was less prevalent.

3 This may be due to the growth of labour intensive micro, small and medium
enterprises.

4 Poverty rate for 2017-18 has been calculated based on a report that the government
had initially published and then withdrawn.

5 West Bengal has become one of the most out-migrating states in the country in recent
times.

6 This is due to the fact that the formal legal system is costly and inaccessible to them.
7 The legal system is costly both in terms of time and money.

8 This kind of dependence of political agents on political rent was present during the
time of Left Front rule as well. However, due to strong political organisation, there were
some checks and balances.
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Citing Content Overlap, NCERT Drops References To Gujarat Riots, Cold War,
Mughal Courts From Textbooks
https://thelogicalindian.com/trending/ncert-drops-references-to-qujarat-riots-cold-
war-mughal-courts-36096

Portions on Guijarat riots, Cold War and Mughal courts have been dropped from a Class
12 textbook, whereas references to the industrial revolution and some Dalit writers have
been removed from Class 11 and Class 7 textbooks, respectively.
The National Council of Educational Research and Training (NCERT) on Thursday
(June 16) dropped several topics from textbooks of Classes 6 to 12, including
references to the 2002 Gujarat riots, Cold War and Mughal courts. As part of new
rationalised syllabi for the current academic session, portions on Gujarat riots, Cold War
and Mughal courts have been dropped from a Class 12 textbook, whereas references to
the industrial revolution and some Dalit writers have been removed from Class 11 and
Class 7 textbooks respectively. Curriculum Rationalised To Reduce Content Load On
Students The syllabus rationalisation process is done to ease the load on students in
light of the COVID-19 pandemic. It was started off in December last year, and the
process has now been completed with a team of subject experts, India Today reported.
0:34 / 0:45 As per NCERT officials, around 30 per cent of the syllabi was reduced for
this academic session, and there was no selective omission of topics. Curriculum
documents showed that in Class 12 Political Science textbook pages 187-189 on the
topic "Gujarat Riots" will be excluded from Chapter Nine, titled "Recent Developments
in Indian Politics" for 2022. An online version of the book on the NCERT website
showed the pages mentioning the 2002 riots, the National Human Rights Commission
(NHRC) report on the violence, and a quote from then Prime Minister Atal Bihar
Vajpayee on "raj dharma", Hindustan Times reported. Other topics removed from the
Class 12 syllabus are entire chapters on Mughal Courts in History, a poem on 'The Dalit
Movement' and a chapter on the Cold War from the political science textbook. In the
Class 11 history textbook, chapters titled "Central Islamic lands" and the Industrial
Revolution were also dropped for 2022. In the social science textbook of Classes 7 and
8, references to Dalit writer Omprakash Valmiki were removed. In the Class 7 textbook
titled "Our Pasts-2" pages 48 and 49 were excluded. These pages mentioned "Mughal
Emperors: major campaigns and events" and showed online versions of the books on
the NCERT website. Content Dropped To Avoid Overlapping Of Topics According to a
note released by NCERT, the content was dropped in case of "overlapping" of similar
topics, included in other subject areas in the same class, or similar content included in
the lower or higher class in the same subject, or based on "difficulty level", or if the
content was "irrelevant” in the present context. NCERT officials maintained that the
topics might be taught in earlier or later classes.
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NHRC issues notice to Andhra Pradesh DGP KV Rajendranath Reddy
over 'false' case against Dalit
https://www.newindianexpress.com/states/andhra-pradesh/2022/jun/18/nhrc-issues-notice-
to-andhra-pradesh-dgp-kv-rajendranath-reddy-over-false-case-against-dalit-2467022.html
Acting on a complaint filed by TDP leader Varla Ramaiah, the NHRC directed the DGP

to order an independent inquiry by an |G rank officer into the violation of rights of maid
Umamaheswari.

VIJAYAWADA: The National Human Rights Commission (NHRC) has issued a notice to
the Andhra Pradesh DGP KV Rajendranath Reddy over an alleged false case filed
against a Dalit domestic maid, who worked in the house of Chittoor Jail Superintendent
Venugopal Reddy.

Acting on a complaint filed by TDP leader Varla Ramaiah, the NHRC directed the DGP
to order an independent inquiry by an |G rank officer into the violation of rights of maid
Umamaheswari. The NHRC has also directed the DGP to submit the probe report within
four weeks.

The NHRC observed, "The allegations made in the complaint are serious in nature

involving false implication and illegal detention of a woman by a public servant. The
case therefore involves grave violation of human rights of the victim and her family.

Such types of cases are viewed very seriously by the Commission."

On January 4, Varla wrote to the NHRC Chairperson alleging that Andhra Pradesh had
become notorious for illegal detentions, house arrests, false cases, midnight arrests,
custodial torture and police harassment.

It was alleged that Rs 2 lakh went missing from the house of Jail Superintendent
Venugopal Reddy. Umamaheswari was summoned to the police station for two
consecutive days in connection with the theft she did not commit and tortured to get a
confession from her, Varla said, appealing to the NHRC to take stern action against
those who tortured the woman in police custody after conducting a probe into the
matter.
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